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Establishment and not to the local 
police? 

The Minister of State in the MInis-
try of Food and Agrioulture (Shri A. 
M. Thomas): I do not think there is 
any necessity to entrust the case to 
the Special Police Establishment. In 
fact, it has been enquired into by 
the Crime Branch of the Delhi Police. 
Voluminous records have been scru-
tinised and a large number of persons 
have been interrogated and the in-
vestigation is coming to a final stage. 

With regard to the other question 
put by the hon. Member, in fact, there 
are no cas~s which justify reference 
to the Special Police Etablishment. 
Cases are referred to them concern-
ing officers generally, not of private 
individuals. As a result of the audit 
report Of the Delhi Central Coopera-
tive Stores Limited for the period 
ending 30th June 1962, there are 
certain irregulariti~s that have been 
pointed out which are being enquired 
into by the Delhi Administration. 
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Buffer Stock of Wheat 

r Shri A. N. VldyaIankar: 
I Shri Bhagwat Jha Azad: 

·zso 1 Shri P. C. Borooah: 
• Shri Onkar Lal Berwa: 

Shri Hililatsingka: 
L Shri D. J. Naik: 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether India has sounded 
U.S.A. for import of wheat to create 
a buffer stock; and 

(b) if so, the reactions of the U.S. 
Government thereto? 

The Parliamentary Secretary to the 
Minister of Food and Agriculture (Shri 
Shinde): (a) and (b). At the time of 
the review in May, 1963 of the work-
ing of current PL 480 Agreement, the 
Government of U.S.A. were sounded 
on the question of continuing imports 
under a fresh PL 480 Agreement after 
the present Agreement came to an 
end in June, 1964. There was an indi-
cation of the general desire of the U.S. 
Government to assist India. No deci-
sions were taken. The Government of 
India have now under consideration 
formal proposals for a fresh PL 480 
Agreement covering imports for cur-
rent consumption as well as for build-
ing up buffer stocks. 

Shri A. N. Vidyalankar: Has the 
Governmcnt examined the reasons 
why the buffer stocks which are pri-
marily meant to check the price rise 
have failed to check it? 

The Minister of State in the Minls-
• try of Food and Agriculture (Shrl A. 

M. Thomas): There are limitations 
with regard to the building up of buf-
fer stocks of rice. We have got ade-
quate stocks of wheat and we release 
large quantities in areas which are 
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affected by crop situations and suffer 
from a large rise in the price. We 
are not in a position to build up 
buffer stocks to the extent contemplat-
ed by us. 

Shri A. N, Vld;yalankar: Has the 
Government estimated the quantity 
required to be imported to make out 
buffer stocks adequate to meet our 
requirements? 

Shri A. M. Thomas: Our idea is six 
million tons of wheat and two million 
tons of rice. It will take two or three 
years to build up that stock. 

Shrimati Savitri Nigam: Has there 
been any delay in getting wheat from 
the United States; if so, what are the 
reasons? 

Shri A. M. Thomas: There is no 
delay. 

Shri S. N. Chaturvedi: What is the 
present shortage in the target that we 
have fixed for the buffer stock? 

Shri A. M. Thomas: We have been 
distributing about four million tons of 
wheat every year in the last 2-3 years: 
from the order of distribution now 
being made, it may go even up to five 
million tons. 

Shri Warior: In view of the rising 
price of wheat in the world market, 
is Government expediting the tran9-
action under PL 480? 

Shri A. M. Thomas: There is no 
question of expediting it. We import 
according to our requirements. Our 
ports also should be in a position to 
handle large shipments. Our ports 
can handle about 4-4'5 lakh tons 
every month. 

Shri Indrajit Gupta: The Minister 
stated that it would take about three 
years to build buffer stocks. Has the 
Government decided that during this 
period the buffer stocks have to be 
built up only on the basis of further 
renewals of PL 480? Have they ex-
plored the possibility of securing 
wheat from other countries alsoT 

Shrl A. M. Thomas: You can get 
wheat from Australia, Canada and.' 
America, but from Austra~a and. 
Canada, if you want to get, you will 
have to incur foreign exchange. Under-
the PL 480, we can pay in olCr 0_ 
currency. That is why we are im-
porting from America, and they have 
got huge surpluses which are -being 
taken advantage of even by countri_ 
like Russia. 

Shr! Harish Chandra Mathur: The 
hon. Minister said t:11at there was not 
enough buffer stock of rice and there 
was enough buffer stock of wheat and 
it is the price of wheat which hase 

gone high and is spiralling. How is 
it that the buffer stock has failed to 
bring down the pricL of wheat while 
looting in Uaar Prades.n has brought 
dO'."n the pricl'? What lessons have 
the Government taken from that? 

Shri Swaran Singh: It is true that 
the price of indigenous wheat has 
ruled high over the last several weeks, 
but the offtake of this imported wheat 
i~ at a fairly considerable level as I 
mentioned in the House the other day; 
even in tho? month of January, the 
total offtake was about 4~ lakh tons 
including atta from the flour mills 
which are working exclusively with 
the imported wheat. and the imported 
wheat is also distribut.ed as wheat. So. 
it is quite obvious that although the 
price of the indigenous wheat has 
been kept at a high level, the major 
part Of the requir~ents is being 
met by the imported wheat, and it is 
bound to have an effect in the short-
run. On account of the non-avail-
ability or short supply of indigenous 
wheat. there was the tendency to cor-
ner -but I distinctly notice that that 
position is now gradually relaxing. 

Shri Harish Chandra Mathur: The 
question was entirely different_ The 
question was, in spite of such a heavy 
stock, and in spite of such a heavy 
offtake, how is it that the prices are 
ruling high and how is that the loot-
ing of grain-shops qas brought clown 
the price. 
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Shri Swal'3Jl Slngh: About the 
second thing, it is his own conclusion 
that looting has ,brought down the 
price. I do not accept it. (Interrup­
tion). So far as the first part is con-
cerned, if a particular commodity is 
in extremely short supply, then the 
trade unfortunately in this country, 
even with regard to food, does not 
observe the decency of not pushing 
up the price. But tlle other alterna-
tive commodity is available at lower 
prices. Although the price of indi-
genous wheat itself ruled at a high 
level, the actual quantity that is the 
subject matter of the sale at higher 
prices is very small. 
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Shri A. M. Thomas: Sir, with your 
permission, I beg to correct the state-
ment made by me. I think I said that 
our target of buffer stock is six million 
tons of wheat. It is four million tons 
of wheat and two million tons of rice 
(Interruption) . 

Mr. Speaker: The target is six mil-
lion tons: four million tons of wheat 
and two million tons of rice. That is 
the correction which he has made. 
Next question. 

"Ransa Test" 

*281. Shri Shree Narayan Das: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) whether it is a fact that a new 
test caJled 'Hansa Test' has been 
evolved by the National Dairy Re-
search Institute at Karnal to distin-
guish between cow and buffalo milk~ 
and 

(b) if so, the precise nature of tech-
nique and process found out? 

The Parliamentary Secretary to the 
Minister of Food and AgricuItllTe (Shri. 
Shinde): (a) YeR. 

(b) A serum is used for the Test. 
The serum is obtained by injecting 
buffalo milk into a rabbit. To per-
form the Test the sample is well mix-
ed and one drop is placed on a clean 
glass slide. A drop of serum is placed 
on the drop of milk and then the two 
are thoroughly mixed with a clean 
glass rod. In about one minute the 
sample of milk develops a curdling 
reaction in the case of buffalo milk. 
The curdling reaction does not occur 
in the case of cow milk. The Test 
enables detection of even 1 per cent 
of buffalo milk in cow milk. 

Mr. Speaker: It is a technical pro-
cess. The hon. Member could have 
found it out from somebody else ins-
tead of -asking it from the Minister. 
Yes, Shri Shree Narayan Das. 

Shri Shree Narayan Das: I want to 
know whether the Government hall 
taken a patent for it, and, if so, whe-
ther that will be kept up. 

The Minister of of State in the Min-
istry of Food and Agriculture (Shrl 
A. M. Thomas): The Government have 
not taken any patent, but the Nation-
al Dairy Research Institute at Karna1 
is manufacturing this and SUPP!yi;"g 
it to the various dairies. In fact, the 
cost of each kit and equipment IS 
Rs. 30 and the cost of the serum LS 
Rs. 14.25 per ounce. 

Shri Man Singh P. Patel: May I 
know whether the Government has 
advised that this test should be used 
in all the dairies? 

Shri Shinde: Wherever it is neces-
sary, it is employed. Actually it is 
heing employed by several dairies. 




